CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
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OA NO.3218/2G0

New Deihi this the 3rd day of December, 2001,
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ON’BLE MR. V.K. MAJOTRA, MEMBER (ADMNV)
mt. Munni Devi,
/o E-237, Amar Colony,
ajpat Nagar,
ew Delhi. -Applicant
By Advocate Ma. Harvinder Oberoi)
-Versus-
. GNCT Delhi through
Secretary, Department of Education,
Deihi Secretariat, ITO, New Delhi.
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GNCT, 0O1ld
New Delini.
. Deputy Director of Fducation,
nistt. East,
Rani Garden,
Geeta Colony, Delhi.
. Deputy Director of Egucation,
Distt. 3South West,
C-4 Vasant Vihar,
New Deihi.
. Principal,
(3G 555 No. 1,
Sarojini Nagar,
New Deini-110023. -Respondents

ORDER (ORAL)

his appliication has been made against the inaction of the
iarising the applicanrt in the post of

espondents ?Qé, Fegl
W

aterwoman ith effect from the date her junior was
eguiarissa Tne Tearned counsel stated that the applicant
cined respondent No.5 on 7.4.13888 on the post of part time
aterwoman and nas continued Lo Tunction as such 3171 date.
. the seniority list of part time workers, such as water
an/waterwoman/mali  {(Annexire F-8) datea 7.6.1554 the r
pplicant’s name is mentioned at serial No.52. Annexure
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Tso made an ofter of appointiment on Lenyg

4>,

representation oo 5.3.2001 followed by a legal notice to

ts and aithough vide Apnexurea
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C the encliosed documents, in my view
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{V.K. Majc




